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Supreme Court

Sandeep Gopal Raheja v. Sabita Rajesh Narang, (Aniruddha Bose and Sanjay Kumar, JJ.), 2023 SCC
OnLine SC 2578

Allahabad High Court

Asheesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 8669

Basic Education Board v. Suman, (Siddhartha Varma and Dr Yogendra Kumar Srivastava, JJ.), 2025
SCC OnLine All 8670

Bindra Prasad Patel v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10160
Bundan Khan v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 562

Dara Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 561

Mamta Tripathi v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 557

Manish Kumar Yadav v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 559

Manish Yadav v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 560

Raja Ajay Mukherjiv. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 558

Shiv Prashad Singh v. Addl. Dist. Judge, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 565

Shiv Sewak Singh v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 563

State of U.P. v. Uttam Dwivedi, (Rajnish Kumar and Ram Manohar Narayan Mishra, JJ.), 2026 SCC
OnLine All 555

Sumit Awasthi v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 556
Tata Projects Ltd. v. Union of India, (Piyush Agrawal, J.), 2026 SCC OnLine All 564

University College Ret. Teachers Welfare Assn. v. State of U.P., (Manish Mathur, J.), 2024 SCC
OnLine All 10159

Vivekanand Dubey v. Paras Nath, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 567
Wagqf Syyed Akbar Husain v. Shabbar, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 566

Andhra Pradesh High Court

Akkena Satyam Naidu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5113

AKR Coastal JV v. Commr., (Ravi Nath Tilhari and Maheswara Rao Kuncheam, JJ.), 2026 SCC
OnLine AP 526

Boya Sirisha v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5096

Canara Bank v. Kiranmayee, (Cheekati Manavendranath Roy and Tuhin Kumar Gedela, JJ.), 2026
SCC OnLine AP 525

Chadalawada Tirumala Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 5120

D Banu Prakash Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 519

D. Obulesu &commat,; Pedda Obulesu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025
SCC OnLine AP 5101

Darla Anand Babu v. State of A.P., (D. Ramesh, J.), 2025 SCC OnLine AP 5099
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Durga Bhavani Mahaparthi v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 5121

Gaddam Veeraiah v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5116

Gujju Appala Narasamma v. State of A.P., (D. Ramesh, J.), 2025 SCC OnLine AP 5103
Gujju Devi v. State of A.P., (D. Ramesh, J.), 2025 SCC OnLine AP 5105

Guntakala Jagadeesh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5117

Isukapatla Harsha Veena v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine
AP 517

Jalale Hazarth Rakheeb Shavali Baba Dargah v. State of A.P., (Gannamaneni Ramakrishna Prasad,
J.), 2025 SCC OnLine AP 5127

Jampana Seetharamaraju v. State of A.P., (D. Ramesh, J.), 2025 SCC OnLine AP 5106
K Sandeep Naidu v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 5108

Katuri Nageswara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5119

Kuruva Mahesh v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 5100
M. John Babu v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 5112
M. Ramesh v. Chittoor Municipal Corpn., (Harinath. N, J.), 2025 SCC OnLine AP 5095

M. Siva Gangadhar v. M. Raghavendra, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC
OnLine AP 520

Mangala Bala Raju v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5122

Mangalapudi Murali v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP 522

Marapatla Yesurathnam v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC
OnLine AP 523

Marisetty Suryanarayana v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 524
Mungari Bulli Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 5123
N.R. Fertilizers v. Director of Agriculture, (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 5111

Narisetti Naresh Babu v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5118

Panchireddy Lingamurthy v. State of A.P., (D. Ramesh, J.), 2025 SCC OnLine AP 5097
PCMR Infrastructure (P) Ltd. v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 5107
Pokala Samba Sivareddy v. State of A.P., (D. Ramesh, J.), 2025 SCC OnLine AP 5098

Polampalli Santhi Raju v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5114

Ramesh Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 518
Reddy Manikanta v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5125

Rishabh Yadav v. The Dr NTR University of Health Sciences, (Dhiraj Singh Thakur, C.J. and R.
Raghunandan Rao, J.), 2025 SCC OnLine AP 5109

Rupa Enterprises v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 5104
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RV Panduranga Rao v. District Level Committee, (Maheswara Rao Kuncheam, J.), 2026 SCC
OnLine AP 521

Shaik Akbar v. C.H. Sridhar, (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 5094

Sodipilli Ajaya Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5126

Syed Mahaboob Basha v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
5124

Thana Shameem v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5115
Transcom DMCC v. KPR Agrochem Ltd., (V. Sujatha, J.), 2026 SCC OnLine AP 516

Vadakattu Harika v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 5110

Vega Contractors & Developers v. State of A.P., (Harinath. N, J.), 2025 SCC OnLine AP 5102

Bombay High Court

Aasawa Brothers Corporate Avenue v. Union of India, (Arun R. Pedneker and Vaishali Patil-Jadhav,
J1.), 2026 SCC OnLine Bom 1616

Abhay Manohar Taksal v. State Election Commission, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine
Bom 1614

Akaram Shamrao Kesarkar v. Hirabai Shamrao Kesarkar, (Milind N. Jadhav, J.), 2026 SCC OnLine
Bom 1601

Anuj Keshwani v. Union of India, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 1605

Asha Dhondiram Shinde v. Union of India, (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC
OnLine Bom 1627

Bhagwant Venkatrao Jadhavar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC
OnLine Bom 1615

Bhartiya Gramin Punarrachana Sansthas v. State of Maharashtra, (Vibha Kankanwadi and Hiten S.
Venegavkar, JJ.), 2026 SCC OnLine Bom 1623

Central Bank of India v. CST, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom
1611

Dhanashri Ramesh Karkhanis v. Municipal Corpn. of Greater Mumbai, (R.1. Chagla and Advait M.
Sethna, JJ.), 2026 SCC OnLine Bom 1628

Dilip Sakharam Jadhav v. Manohar Bhika Jadhav, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1624

GTL Infrastructure Ltd. v. CBI, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2026
SCC OnLine Bom 1626

GTL Ltd. v. CBI, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2026 SCC OnLine Bom
1625

Harjit Singh v. SEBI, (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC OnLine Bom 1608

Hill Crest Hotels & Resorts (P) Ltd. v. Micro & Small Enterprises, (N.J. Jamadar, J.), 2026 SCC
OnLine Bom 1622

Hindustan Equipment Craft v. Commr. of State Tax, (Anil L. Pansare and Nivedita P. Mehta, JJ.),
2026 SCC OnLine Bom 1619

Ishwaribai Tahemram Fulwani v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom
1632
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Krystal Colloids (P) Ltd. v. Sanjit Jena, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 6282

Kulsumbi Mohammeddin Malik v. State of Maharashtra, (Farhan P. Dubash, J.), 2026 SCC OnLine
Bom 1609

Kunda Paulas Jadhav v. XLO India Ltd., (Amit Borkar, J.), 2026 SCC OnLine Bom 1631

Mahavir Civil Engineering & Services (P) Ltd. v. Jalgaon Peoples Coop. Bank Ltd., (Abhay Ahuja,
J.), 2026 SCC OnLine Bom 1603

Mahesh v. Scheduled Tribes Caste Certificate Scrutiny Committee, (M.S. Jawalkar and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 1629

Novex Communications (P) Ltd. v. Jollywood Banquets & Resort, (Sharmila U. Deshmukh, J.), 2026
SCC OnLine Bom 1602

Phonographic Performance Ltd. v. Yashraj Satwara, (Sharmila U. Deshmukh, J.), 2026 SCC
OnLine Bom 1599

Piramal Healthcare Ltd. v. Nicholas Employees Union, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 1610

Pradip Bajirao Ninave, In re, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1607

Rushikesh v. Sunil Shankarrao Gholap, (Nitin B. Suryawanshi, J.), 2026 SCC OnLine Bom 1620
Sajid Boondu Ansari v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1604
Satish v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 1617

Shilpa P. Pai Panandiker v. State of Goa, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026 SCC
OnLine Bom 1618

Shrikant R. Vemulkar v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 1612

SPM Auto Co. Systems (P) Ltd. v. Ramdas Tukaram Thite, (Amit Borkar, J.), 2026 SCC OnLine
Bom 1630

Sunil Kumar Singh v. M.V. Malaviya, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 1600

Swapnil Ashokrao Fulmaliv. Zilla Parishad Yavatmal, (M.S. Jawalkar and Nandesh S. Deshpande,
JJ.), 2026 SCC OnLine Bom 1621

Vasant Shiwappa Pailwan v. State of Maharashtra, (Shree Chandrashekhar, C.J. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 1606

Zahoorabee Naser Khan v. State Election Commission, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine
Bom 1613

Bombay City Civil Court

Vashu Bhagnani v. Kamal Rashid Khan, (Amit Anant Laulkar, J.), 2025 SCC OnLine Dis Crt
(Bom) 23

Calcutta High Court
Adhar Mandal v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1427
Ahar Uddin Raj v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 1442
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Punjab Goods and Services Tax (Twelfth Amendment) Rules, 2022
Punjab Goods and Services Tax (Thirteenth Amendment) Rules, 2022
Punjab Goods and Services Tax (Fourteenth Amendment) Rules, 2022
Punjab Goods and Services Tax (Fifteenth Amendment) Rules, 2022
Punjab Goods and Services Tax (Sixteenth Amendment) Rules, 2022
Punjab Land Reforms (Amendment) Rules, 2022

Punjab Right to Business (Amendment) Rules, 2022

Policy Documents
Policy Documents [Crusher Policy, 2022 (Punjab)]
Policy Documents [State Sand and Gravel Mining Policy, 2022 (Punjab)]
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